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New Delhi this the Sth dayv of November, 2049

Hon'bhie Smt. Lakshmi Swaminathan, Member{J).

Sunil Taneja,

3/0 late Shri Gobindlal Tansia,

R/o J-31i6, Agarsen Awas,

Piot No. 66, 1I.P. Extension,

Delhi-1140092, .. Applicant.

Versus
1. Secretary to Govt, of Iadia, @
Ministry of Personnel, Public
Grievance and Pengions,
Department . of Pension & Pensioners Welfare,
3rd Floor, Lok Nayvak Bhawan,
New Delhi.
2. Director General,
Emplovees State Insurance Corporation,
Panchdesp Bhawat, Kotla Marg,
MNew Delhi.

3. Chief Secretary,
Govt. of Uttar Pradesh,
Secretar@tinnexie,
iucknow -226001.
4., Planning Secretary,
RBajva Yo jna Avog,
Yo jina Bhawan,
Lucknow=22e061.
5. Finanece Secretary,
Government of Uttar Pradesh,
o . . .. M A
Secretariat,
Lucknow-226001. C e Respondents.
{By Advocates Shri G.R. Nayvvar and Shii Anil Mittal)
O RDE R (DRAL)
-Hon'ble Smt. lakshmi Swaminathan, Member(J).
After hearing the - learned counsel for the

1

parties Tfor sometime, learned counsel for the appillicant

seeks permission to withdraw the application The 0. A
is accordingly dismissed as withdrawn, with liberty to
pbroceed in accordance with law, -

{Smt. Lakshmi Swaminathan)
Member(J)
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